NOTICE

ADVOCATES AND PARTIES appearing in
person are hereby informed that a list of Ready Certified
copies for the period 01/11/2023 to 29/02/2024
(Annexure-A) in suit/appeals/matters which are ready
for delivery is notifies on the notice board.

They are therefore hereby required to pay
further charges due and payable on the aforesaid
certified copies, as shown in the list and take delivery of
the same on or before 17/04/2024.

AND

A list of Pending certified copy application
(Annexure — B) as estimated cost has not been paid till
date for the period 01/11/2023 to 29/02/2024 In
suit/appeals/matters which is notified on the notice
board.

It is therefore hereby requested to pay further
charges within 3 days from the date of this notice,
failing which the said application will be treated as
disposed off and filed.

Sd/-
Date: 26/03/2024 &Registrar’ (Judicial)




Annexure — A
LIST OF THE APPLICATION READY FOR
DELIVERY
(01.11.2023 TO 29.02.2024)

:;’_ f“: Adv. / Party Case No. ApBI:t::zion
1 | 2796 |ADV. NAIK SUGANDHA SURENDRA | WP(F)/90/2022 | 03/11/2023
2 | 2826 |ADV. VIRENDRA RUDRAJI MCA/517/2023 | 07/11/2023

PARSHEKAR
3 | 2843 |ADV. KHOLKAR NEHA UMESH WP/758/2023 | 08/11/2023
4 | 2895 |ADV. MESTRI OMKAR BABAJI FA/21/2015 09/11/2023
5 | 2902 |ADV. GAUTAMI KAMAT WPCR(F)/654/2022 | 09/11/2023
6 | 3009 | ADV. SUKANT HALNAKAR WPCR/116/2023 | 30/11/2023
7 | 3012 | ADV. ROHAN PANDURANG DESAI | CRIA(F)/452/2022 | 30/11/2023
8 | 3024 | ADV. SAGAR GURUDAS MCA(F)/2206/2023 | 01/12/2023
DHARGALKAR
9 | 3130 ADV. BHAKTI FALLARY SA/29/2011 11/12/2023

10 | 3131 |SMT. BHAKTI FALLARY SA/29/2011 11/12/2023
11 | 64 |ADV. VISHAL SAWANT WP(F)/2844/2023 | 10/01/2024
12 | 69 |ADV. PHADTE PANCHAM WP/899/2015 | 10/01/2024 |

RAMCHANDRA

13 | 90 |ADV. TARSHISH LEO PEREIRA WP/603/2022 | 12/01/2024
14 | 124 |ADV. PULKIT BANDODKAR WP/371/2023 | 17/01/2024
15 | 198 |ADV. JOSHI SWAPNA SHASHIKANT | WP/493/2023 | 24/01/2024
16 | 302 |ADV. PARIKSHIT S. SAWANT CAREV/10/2023 | 02/02/2024
17 303 |ADV. PARIKSHIT S. SAWANT MCA/176/2022 02/705/72024
18 | 479 |ADV. ARABEKAR SHRUTHI SATISH CRA/6/2024 09/02/2024
19 | 543 |ADV.S. DESSAI CRIR(F)/400/2023 | 12/02/2024
20 | 551 |ADV. ASMITA NAKUL TIRODKAR WP/351/2021 | 12/02/2024
21 | 600 |ADV. DALVI ASHWIN PANDURANG | CRIA(F)/615/2022 | 14/02/2024
22 | 605 |ADV. AUSTIN C. DSOUZA FA/71/2023 14/02/2024
23 | 750 |ADV. YULETTE CELIN COUTINHO AAR/4/2021 21/02/2024
24 | 767 |ADV. TABITHA LIZA TAYAG SOUTO | WP(F)/2489/2022 | 22/02/2024
25 | 859 |ADV. MASHELKAR TANISHA SA/36/2007 29/02/2024

AVINASH

26 | 861 |MR. DEAN DSOUZA FA/83/2000 29/02/2024

27 | 862 |MR. DEAN DSOUZA FA/83/2000 29/02/2024




Annexure - B

LIST OF THE APPLICATION IN WHICH

ESTIMATED COST IS NOT PAID
(01.11.2023 TO 29.02.2024)

s:;'_ %S Adv. / Party Case No. Ap;l;l;i:zion
1 2760 |ADV. PULKIT BANDODKAR WP/265/2019 01/11/2023
2 12798 |ADV. SHAIKH JUNAID VAHIDULLA |WP(F)/1890/2023 | 03/11/2023
3 2803 |ADV. PRASAD ROHIDAS KHOLKAR | CRMAB(F)/777/2023 |04/11/2023
4 (2818 |ADV. PRATAPRAO MAHADEV NAIK |WP(F)/392/2023 06/11/2023
5 |2904 |ADV. AAMIR JAMADAR WP/220/2009  |10/11/2023
6 |2916 |ADV. PREETAM TALAULIKAR WP/36/2023  110/11/2023
7 12925 |ADV. NIKHIL A. VAZE WPCR/104/2023  |10/11/2023
8 12929 |ADV. KAMAT RAHUL NAGESH SA/66/2015 20/11/2023 |
9 3001 |SHRI PIEDADE FERNANDES WP(F)/1879/2022  |29/11/2023
10 |3008 |SHRI VIVEK N. AMONKAR SA/110/2008 30/11/2023
11 3060 |ADV. JALMI MANOJ SADANAND WP/781/2019 l07/12/2023
12 |3132 |ADV. SIDHARTH SARDESSAI WPCR(F)/751/2023 |11/12/2023
13 3133 |ADV. SAYELI G BANDODKAR COA/4/2010 111/12/2023
14 |3134 |ADV. SAYELI G BANDODKAR COA/4/2010 11/12/2023
15 3202 |ADV. OMKAR VYANKATESH WP/265/2019 14/12/2023
KULKARNI
16 |3203 |ADV. OMKAR VYANKATESH CA/104/2023 14/12/2023
KULKARNI
17 |3218 |ADV. GINA MARIA ALMEIDA MCA/852/2019 16/12/2023
18 13228 |ADV. ANGLE CHIRAG AJAY WPCR(F)/393/2023 |20/12/2023
19 3238 |ADV. ANNELISE FERNANDES WP/337/2021 21/12/2023
20 |91 |ADV. KAMAT RAHUL NAGESH WP/536/2023 12/01/2024
21 111 | ADV. AMIRA ABDUL RAZAQ WP/15/2002 16/01/2024
22 112 |ADV. AMIRA ABDUL RAZAQ WP/15/2002 16/01/2024
23 |113 |ADV. AMIRA ABDUL RAZAQ WP/15/2002 16/01/2024
24 114 |ADV. AMIRA ABDUL RAZAQ WP/15/2002 16/01/2024
25 1261 |ADV. DEEPAK GAONKAR WP/441/2023 31/01/2024
26 304 |ADV. SURESH G. PALKAR WP/943/2016  102/02/2024
27 1419 |ADV. NEHA VAZARKAR MCAM(F)/2280/2023 | 08/02/2024
28 1440 | SHRI NARAYAN S. BORKAR CRIR/25/2023 08/02/2024
29 1448 |ADV. S. GRACIAS WP/830/2017 08/02/2024
30 475 |ADV. ALEESHA DOS REIS FALCAO | WP/112/2020 09/02/2024




31 523 |ADV. PARIKSHIT S. SAWANT TXA/56/2012 12/02/2024
32 |541 |ADV. CARDOZO ESTEVAN DANIEL |WPCR/10/2024 12/02/2024
B
33 593 | ADV. SUKANT V HALANKAR WP/46/2024 14/02/2024
34 603 |ADV. SANKET DATTA KAMAT WP/23/2021 14/02/2024
35 615 |MR. REGGIE FERNANDES CRIR/49/2015 15/02/2024
36 616 |MR. REGGIE FERNANDES CRIR/49/2015 15/02/2024
37 (617 |MR. REGGIE FERNANDES CRIR/49/2015 15/02/2024
38 (674 |ADV. KIMBERLEY PHILOMENA MCAM/10/2023 16/02/2024 |
GRACIAS
39 (737 |ADV. V. SHETYE WPCR/123/2015 20/02/2024
40 |741 |ADV. NEHAL HANUMANT GOVEKAR |SA/67/2007 20/02/2024
41 758 |ADV. DSOUZA VITO ROGER RAY | WP/293/2019 21/02/2024
JOAO
42 |765 |ADV. TABITHA LIZA TAYAG SOUTO |WP/314/2022 22/02/2024
43 |766 | ADV. TABITHA LIZA TAYAG SOUTO |WP/267/2022 22/02/2024
44 |768 | ADV. TABITHA LIZA TAYAG SOUTO | WP/250/2022 22/02/2024 |
45 (769 | ADV. TABITHA LIZA TAYAG SOUTO | PILWP/20/2022 22/02/2024
46 808 |ADV.KYLE DSOUZA CRMAB(F)/147/2024 |26/02/2024 |
47 (846 | ADV. ANTONIO SILVEIRA WP/579/2017 28/02/2024
48 858 |ADV. TUSHAR D. SHIRODKAR MCA/191/2021 29/02/2024
49 (863 |ADV. SHIRODKAR PRAYASH CA/24/2024 29/02/2024

PRAVINKUMAR

S aie



